THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI JITENDRA
SINGH): (&) and (b) The National Human Rights Commission (NHRC) has issued guidelines
from time to time to States/UTs on the problems of under-trials prisoners. The details thereof
include (l) regular holding of special courts in jails and its monitoring by the Chief Justice/Sr.
Judge of the High Court; (ii) Monthly Review of the cases of the under-trials; (iii) Release of
under-trials on personal bonds; and (iv) Regular visit of District and Session Judge to jails within

their jurisdiction as an ex-officio visitor, as per provision of Jail Manuals of the States.

(¢) "Police” is a State subject under the Seventh Schedule of the Constitution and
it is primarily responsibility of the State Governments to take effective measures in this

regard.
Increase in illegal Bangladeshis in Delhi and neighbouring cities

+3798. SHRI KAPTAN SINGH SOLANKI: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) whether it is a fact that the number of Bangladeshis living illegally in the capital of the
country and its neighbouring cities has increased;

(b) if so, the details thereof;
(c) whether Government has formulated any policy in this regard; and

(d) if so, the details thereof and whether these Bangladeshis are a threat to the national

security ?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (a) to (d) No such increase in the number of Bangladeshis living illegally in
the capital and its neighbouring cities has been noticed. As and when any Bangladeshi is found
living illegally, he is deported back to Bangladesh.

Naxal affected areas in Maharashtra

3799. SHRI RAJKUMAR DHOOT: Will the Minister of HOME AFFAIRS be pleased to

state:
(a) which are the naxal affected areas in the State of Maharashtra;
(b) whether it is a fact that these areas are very backward in the State;

(¢) what steps Central and State Govermment of Maharashtra have initiated for joint
anti naxalite operations in these areas and for more focus on the development aspect of these

areas;

tOriginal notice of the question was received in Hindi.
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